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Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair 
 

1. 11.02 A.M. The Chair greeted Shri Om Prakash Sharma, Hon’ble Member on his birthday. 

2. 11.03 A.M. The Chair informed the House that a Notice for “Motion of No confidence” has been 
received under Rule-251(1) from Shri Ramvir Singh Bidhuri, Hon’ble Leader of 
Opposition.  The Chair further informed that he will examine the Notice in context of 
Rule-251(1) & Rule-251(2) and give a Ruling after the presentation of the Budget.  

3. 11.04 A.M. The Chair informed the House that he had received Notices under Rule-54, 55 &107.  
However, since discussion on “Motion of Thanks on Hon’ble Lieutenant Governor 
Address” is to be taken up and passed today, therefore he is unable to accept these 
Notices.  

4. 11.04 A.M. The Chair also informed the House that on 18th January, 2023, Members of 
Opposition had displayed water bottles in the House allegedly containing polluted 
water from Yamuna River.  He had announced that these bottles would be sent to 
Delhi Jal Board (DJB) for testing.  He informed that reports dated 07/03/2023 and 
15/03/2023 had been received from DJB wherein it has been clearly said that the 
water in the bottles is not from Yamuna River but was drinking water in which some 
black substance was mixed.  
The Chair termed this incident as serious in which deliberate attempt was made to 
create panic and unrest among the people of Delhi and also mislead the House.  
The Chair referred the matter to the Committee of Privileges to submit a 
comprehensive report on the conduct of Members of Opposition Party who displayed 
the water bottles on 18/01/2023 in the House which was against the Rules.  
The Chair also referred to the Committee of Privileges, to report whether there was an 
attempt on the part of DJB officers to supress and delay the Report. 
The Chair directed the Committee of Privileges to submit its Report, on the above 
twin matters, within one month. 
The Chair directed that the Reports of DJB be circulated to the Hon’ble Members in 
the House for information. 

5. 11.10 A.M. Special Mention (Rule-280): 
The following Members raised matters under Rule-280 with the permission of the 
Chair. 

1. Shri Abhay Verma 
2. Shri Vijender Gupta 
3. Shri Mohan Singh Bisht 
4. Shri Shiv Charan Goel 
5. Shri Sanjeev Jha 
6. Shri Jitender Mahajan 
7. Shri Rituraj Govind 

 

8. Shri Jai Bhagwan 

9. Shri Ajay Mahawar 

10. Shri Akhilesh Pati Tripathi 

11. Shri Rajendra Pal Gautam 

12. Shri Gulab Singh 

13. Shri Naresh Yadav 

14. Shri Virender Singh Kadian 

15. Shri Vishesh Ravi 

 
 

6. 11.58 A.M. Shri Rajendra Pal Gautam, Hon’ble Member informed the Chair and the House that 
Data Entry Operator deployed in the offices of Hon’ble Members were being paid an 
honorarium @Rs.15,000/- per month which was less than the minimum prescribed 
wages notified by the Delhi Government and sought a remedial action in the matter. 



7. 11.59 A.M. Papers to be laid on the Table: 
I. Shri Saurabh Bharadwaj, Hon’ble Minister of Urban Development laid copy 

of the Annual Report of Delhi Urban Shelter Improvement Board for the year 
2020-21 (English Version). 

II. Smt. Atishi Marlena, Hon’ble Minister of Power laid copy of the Annual 
Report of Delhi Electricity Regulatory Commission (DERC) for the year 2019-
2020 (Hindi and English Version). 
 

8. 12.00 P.M. Adoption of Report : 
Smt. Rakhi Birla, Hon’ble Deputy Speaker moved that: 
“This House agrees with the Fifth Report of the Business Advisory Committee 
presented to the House on 17th March 2023”. 
The Motion was put to vote and adopted by voice-vote. 

 

9. 12.01 P.M. Presentation of the Economic Survey: 
Sh. Kailash Gahlot, Hon’ble Minister of Finance presented the Economic Survey 
of Delhi (2022-2023) (Hindi & English Version). 

10. 12.02 P.M. Status Report of Outcome Budget - 2022-23: 
Sh. Kailash Gahlot, Hon’ble Minister of Finance presented the Status Report of 
Outcome Budget-2022-23 (upto 31st December 2022) (Hindi& English Version) and 
made a brief statement explaining its salient features. 

11. 12.15 P.M. Motion of Thanks on Hon’ble Lieutenant Governor’s Address:  
Shri Gopal Rai, Hon’ble Minister of Development moved the following Motion:  
“That this House expresses its gratitude to Hon’ble Lieutenant Governor for his 
address delivered in the Assembly on 17th March, 2023.”  
Shri Kuldeep Kumar, Hon’ble Member informed the House that the Members of 
Opposition Party insulted Dr. Baba Saheb Ambedkar at the time of inauguration of 
the School of Excellence in Sector-18, Rohini, Delhi by Hon’ble Chief Minister of 
Delhi. 
The Members of the Ruling Party entered in the well of the House and started 
shouting slogans against Opposition Party.  The Opposition Party Members also 
started raising slogan. 
The Chair requested the Members to resume their seats.   
However, the Members of Ruling Party continued to indulge in sloganeering. 

 
 

12. 12.30 P.M. The Chair adjourned the House till 01:00 P.M. 

13. 01.00 P.M. House reassembled. 
Hon’ble Speaker in-Chair. 
 

14. 01.00 P.M. The Members of the Ruling Party again entered the well of the House and started 
shouting slogans.  The Members of Opposition Party also trooped into the well of the 
House and started shouted slogans.  
Uproar in the House ensued.  
The Chair repeatedly requested the Members of both Parties to resume their seats.   
However, the Members of both Ruling and Opposition Party continued to indulge in 
sloganeering and counter-sloganeering. 
 

15. 01.04 P.M. The Chair adjourned the House upto 11.00 AM on Tuesday, 21 March 2023. 
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